
AGRAHAYANA 10, 1887 (SAKA) 

State Governments into the famine 
-.dltions and scarcity conditioll.l in 
aome of the States, including Mysore, 
whether any reports have been sub-
mitted, and what steps have been 
taken by the Central Government to 
remove those conditions! 
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The Mlalster of Commnaicatl_ 
and Parliamentary Affaln (Shrt SatJa 
Nara,. .. Slaha): Sir, I beg to move: 

"That Shri Maniram Bagr;, a 
Member of this House and named 
by the Speaker, be suspended 
from the service ot this House tor 
three days". 

ltIr. Speaker: The question il'! . 
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Mr. Speaker: The question 10: 

"That Shri Mariiram Bagri, a 
Member of this House and named 
by the Speaker, be suspended 
from the service of this House for 
three day .... 

The Lok Sabha divided: 
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Mr. Speaker: 1 am culling for divi-
sion again. Members should be 
ready in their .eat., with boill handa 
ready to operate. 

The question is: 

"That Shri Maniram BaVi, a 
Member of this House and named 
by the Speaker, be .uspended trma 
the service of this House for three 
days." 

Tht Lok Sabh4 divided: 
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~  
8hr'i Gi. ~ i (.Ghazipur): mso- Shri S. K BaDer;lee: My question 

Mr. S_ker: The result of the divi. 
sion IS: Aye.: 154; Noeo: 4. 

The motion ~ adopted. 

Mr. ~  Now, I will ask Shri 
Bagri, under \Jhe order. of the House. 
thaI he mighl go out of Ihe House and 
thai he i. """",mded for three days. 

11ft ~  ~ 1!{t<:"ll",!I' ;;rrffT 
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(Sh"; Bag,.; then left the House) 

ORAL ANSWERS TO QUESTIONS--
('antd. 

SHONT NOTICE QUESTlON-Contd. 

Shri S. M. .... rjee: Sir, my que.-
tion ha. not been replied. 

Mr. Speaker: What was ttio question? 

8hri S. M. BaDerjee: My question 
was whether it is a fact that after 
getting report. trom other States, in 
addition to Mysore, some survey ha! 
been conduded in those aress or 
State. which are famine·stricken and 
where scarcity condi tioM prevail; if 
so, whether reports have been receiv-
ed and steps taken by \Jhe Central 
Government to afford necessary hp.lp 
in thOM' ~  

.... &peakei': Should we not devote 
all this time to t ~ debate that i. 
coming up oday! He Is going aut of 
the MyS01"e I i mit and "Idnc questiODt 
thaI ~ oot ~ nt  

... as aboul other States in addition Ie 
Mysore. 

Mr. ~  I think all the time 
.hould be devoted to the debate so 
\Jhat the question of all States can be 
taken up there instead of putting these 
questions. CaJling Attention Notl .... 

8br1 Nath Pal: Your rulinll is very 
correct but we do not get specific rep-
lies about the specillc diftlcultles. He 
will be giving reply only to the gene· 
ral points. You are putting an omni-
bu!'; ban on question". 

Mr. 8"""'er: It is not an omnibul 
baJL Immediately WI> are t ~ up 
the food debate. 

Shrl Bade: W" have also received 
l,-tters from Madhya Pradesh. 

Mr. 8peaker: That i. why I say that 
all \Jhose qu .. tion. could be taken up 
ther •. 

Sbri Bade: Thot question of ban 
will not be discussed in the debate. 
That is 8: particular question. 

Mr. Speaker: If the hDn. Member. 
want, I can extend it. But that will 
be taken out of the time of the debate. 

8br1 S. M. Baaerjee: Kindly hear 
me. My question w&o about the other 
Stott's in addition to Mysore. 

Mr. 8peaker: I <"Bnnot go out . of 
so~ limit during \Jhe Short Nobce 

Que.tion. We now take up the CaJ1: 
ing Attention Notu,". Shr; Yashpa, 

Singh. 
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